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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 687 OF 2023 (PB) 

IN THE MATTER OF : 

“IN RE: AIR QUALITY INDEX IN VARIOUS 
CITIES” 

ACTION TAKEN REPORT ON BEHALF OF STATE OF 
MADHYA PRADESH IN COMPLIANCE OF ORDER 
DATED 22.11.2023 

IT IS MOST RESPECTFULLY SUBMITTED HEREINUNDER :- 

1. That the present original application is registered in suo-

moto exercise of powers on the basis of the Air Quality

Bulletins of CPCB posted on their website in respect of

Air Quality Index (AQI) for different cities from

20.10.2023 to 01.11.2023. The said reports show that

there are various cities where the air quality index has

dipped to “very poor” or even to “severe” stage, wherein

among the list of cities is Bhopal and Gwalior from the

State of Madhya Pradesh with alleged poor air quality.

2. That this Hon’ble Tribunal vide Order dated 22.11.2023

directed the States where the cities AQI has dipped to
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severe, very poor and poor, to file an Action Taken Report. 

That for the convenience of this Hon’ble Tribunal, the 

relevant extract from the aforementioned order is 

reproduced hereinbelow : 

“The States are directed to disclose in their next 

report the non-compliant cities for which the funds 

have been received, the extent of the funds 

received and the details of their utilization. The 

States are also directed to ensure that the air 

quality does not dip in the cities under 

consideration any further but it shows a positive 

trend of improvement. Let the report covering the 

above aspects be filed within 2 days before the 

next date of hearing.” 

3. That in compliance of the aforementioned directions of

this Hon’ble Tribunal, the District Administrations of

Bhopal and Gwalior, has undertaken immediate

remedial actions to improve air quality in the city of

Bhopal and Gwalior respectively and details of funds

released under NCAP and the utilization of the same.

The detailed Action Taken Report in tabular form for the
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city of Bhopal and Gwalior is marked and annexed 

herewith as Annexure R-1 (Colly.) and Annexure R-2 

(Colly.) respectively. 

4. It is further pertinent to note here that, in consonance of

the actions initiated by the District Administrations of

Bhopal and Gwalior the Air Quality Index (hereinafter

referred as “AQI”) of both the cities have been on

downfall, as the AQI has improved for both the cities. A

copy of daily AQI of Bhopal and Gwalior from 01.11.2023

to 03.12.2023 is marked and annexed herewith as

Annexure R-3.

5. It is stated that the primary cause of Air Pollution in the

city of Bhopal is the construction works being carried out

by the State Government as well Private

Contractors/Builders and the Bhopal Municipal

Corporation has further issued directions to various

contractors working within the Bhopal to spray water

and mist to ensure that dust particulates do not rise and

cause air pollution. A copy of compilation letters issued

by Bhopal Municipal Corporation is marked and annexed

herewith as Annexure R-4.
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6. That the District Administration of Bhopal has

constituted a committee vide order dated 23.11.2023 to

monitor PUC of motor vehicle and numerous checkpoints

have been located in all the major areas in the city of

Bhopal. A copy of Order dated 23.11.2023 is marked and

annexed herewith as Annexure R-5

7. An affidavit is support is filed herewith.

Date: 04.12.2023 
Place: Bhopal 

Through Counsel 
Prashant M. Harne 
Standing Counsel 

State of Madhya Pradesh 
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Action Taken Report against the order issued for the 
O.A. No. 687/2023 by the Hon’ble National Green 

Tribunal Principal Bench, New Delhi 

BHOPAL MUNICIPAL CORPORATION 
BHOPAL, (M.P.) 
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��o��� ��������� �o��o����o� ��v� ����� ���o������� ��������v��Ȁ�������� �o ����ov� ��� ov����� ��� 
������� o� ��o��� ����� N���o��� ����� ��� ��o���� ȋN���ȌǤ 

 
 

Status of Grant Received under XV-FC (NCAP) 

 

 

 

 

  
Total Fund 
Received 

173.8 Crores 

 

Total Fund  
Utilized 

165.2 Crores 
 

 

Total Fund 
Utilization (%) 

95 % 
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Year wise Fund Utilization details under 15th- Finance Commission (NCAP) : for improving the Air Quality (BHOPAL) 
 

S.No. Financial 
Year 

Fund 
Received (in 

Cr.) 

Fund 
utilized 
(in Cr.) 

Fund 
Utilization 

(%) 

List of the Activities undertaken with the allotted fund to improve the Air Quality 
of Bhopal 

1. FY (2020-
21) 88 Cr. 88 Cr. 100 % 

 Bioremediation of Waste at Dumpsite.  
 Construction of temporary waste storage cell at Adampur. 
 1000 TPD MSW Processing facility (Compost & RDF facility at Adampur 

Chhawni). 
 Installation of Construction and demolition waste processing plant (100 

TPD capacity). 
 Procurement of 150 no. CNG powered vehicles for door -to-door waste 

collection. 
 Construction of Footpath, Pavements Works & Paver blocks for controlling 

road dust. 
 Construction of 85 Water Fountains in Bhopal City for controlling road dust. 
 Development of Green Cover, New Plantations & Vertical Gardens, and 

regular maintenance of old plantations. 
 End to End Pavement of Roads. 
 Awareness through Hoardings /Brandings and deployment of NGO's 
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2. FY (2021-
22) 

44 Cr. + 7.35 
(Incentives) 51.35 Cr. 100 % 

 Construction of 6 C&D wastes Collection Centres. 
 Installation of 500 KG/hr animal Carcass Plant at Adampur Chhhawni to 

disposed dead animal. 
 Procurement and distribution of 10,000 Home Composting Bins.in all zone 

of BMC. 
 Development of Green Cover, New Plantations & Vertical Gardens, and 

regular maintenance of old plantations  
 Construction of Footpath, Pavements Works & Paver blocks for controlling 

road dust. 
 BRTS Restoration 

3. FY (2022-
23) 34.5 Cr. 25.88 Cr. 75 % 

 Installation of Ultramodern Garbage Transfer Station. 
 End to End pavement of Road. 
 Creation of New Gardens and regular maintenance of old Plantations. 

 
**Note: BMC has received incentive grant of Rs. 7.35 Cr. in FY 2021-22 against the air quality improvement in FY      
2020-21 
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Annual Action Plan Approved for FY 2023-24 

Rs. 36 Cr grant under XV-FC for Improvement of Air Quality (Bhopal)- GRANT AWAITED 

 
**Note: Annual Action Plan approved for FY 2023-24, however the Grant is yet to be received 
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Photographic Evidence’s of some of the Notable Efforts undertaken by Bhopal Municipal Corporation to improve the 
Air Quality 

 
A. Procurement of Mechanical Road Sweeping Machines: 

 

 
B. Procurement of 150 CNG Vehicles for Door- to Door Collection of waste 
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   C. Installation of Animal Carcass Plant (500 KG/hr capacity) at Adampur Chhhawni to disposed dead bodies of animal. 

 

 

  
                                         Before Remediation                                                                                          After Remediation 
 

D. Bioremediation & Scientific Closure at Bhanpur Dumpsite: ���� ��������v� ������ �o ������� 2ͳǤ03 ����� o� ���� ����Ǥ 
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E. Installation of C&D Waste Processing Plant (Capacity 100 TPD) 

 
 

 

F. Installation of Ultra-Modern Garbage Transfer Station 
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G. Installation of BIO-CNG Plant having (400 TPD) capacity at Adampur. This Bio-CNG plant for wet waste is an innovative facility 
designed to convert biodegradable waste materials such as food waste, agricultural waste, and sewage sludge into a clean, 

renewable Energy source.  
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H. National Thermal Power Corporation (NTPC) is going to set up a plant with a capacity 400 TPD, in BHOPAL to produce 
green coal or torrefied charcoal from Dry waste. 
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 Emission Inventory and Source Apportionment Study of Bhopal City in Madhya Pradesh  

 This report is the outcome of the project “Emission Inventory and Source Apportionment Study of Bhopal City in Madhya Pradesh” 
sponsored by Madhya Pradesh Pollution Control Board (MPPCB), Bhopal.  
 

 The study has been completed by MANIT, Bhopal and have submitted the DRAFT Report mentioning the identified sources as the major 
contributor to the Air Pollution in Bhopal. 
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After passing the order by Hon’ble NGT on 03.11.2023, following are the remedial actions immediately taken by 
BHOPAL MUNICIPAL CORPORATION to combat with rising Air Pollution in Bhopal CityǤ 

  
 

Weekly Action Taken Report for Air Quality Improvement in Bhopal  
 

Week Date 
 

Immediate Actions/Measures taken by Bhopal Municipal Corporation to tackle with Air 
Pollution 

Week 1 & Week 2 1 Nov 2023 to 
15 Nov 2023 

 Bhopal Municipal Corporation has organized internal meeting to take necessary steps with immediate 
effects for improvement of air quality in the city. 
 

 Separate teams have been deployed (Zones and Ward Wise) to closely monitor the open dumping and 
burning of Garbage/ biomass and enforce strict penalties/spot fines for any reported violation under 
SWM rules and C & D rules. 
 

 ������� �o���o���� �o������� �� N���� N���� ����� �� ����� �����Ȁ�o��� �o ������ ���� N� 
������� o� ��o����Ȁ����� �������� ��o��� ���� �����Ǥ 
 

 ����� �� 0Ͷ NoǤs o� ���������� �������� �������� ���� ���������� ���o�� ��� ����ǡ ���� �������� 
������ ��o��� ͷ0 �� o� �o�� ��� ���.  
 

 ����� �� �o��� 0ͺ ����� ���������Ȁ	o����� ȋ0ͶǦ����� �o����� ��� 0Ͷ �����o� �o�����Ȍ ���� 
���o�� ��� ����ǡ ����� ���� ��������� ��������� ��o��� Ͷ0 �� o� �o�� ��� ���Ǥ  
 

 Joint Inspection conducted by officials of Nagar Nigam and Pollution Control Board on 07/11/2023 to 
identify sources/reason of sudden rising of AQI level of the city.  
 

 ������� �o���o���� �� ���o ����� �o�� o� 2ͳ ���������� �o���o�� �o ����� �o�����o�� o������o�� o� 
����� ����������ǡ �������� o� �o��� ��� o���� �o������ �������� �o ������ ���� ��� �o�����o�Ǥ  
 

 Dedicated water tankers have been deployed for sprinkling of water on high dust generating areas. 
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 N���� N����ǡ ��o��� ������ ������� ��������� �oo� �o �oo� ������� �o������o�ǡ ���������o�ǡ ��� 
��o��� ����o��� o� �����Ǥ 
 

 �� ���� ��� o� ������ǡ ������ 200 �o�� vo���� o� 
������ ����� �o������� ��� ����o��� �� 
����o����� ������o�� ����� ���������� �������� ��������� �� ��o��� ��������� �o��o����o� 
����� �����
� �N�������� �o����� �� ���������Ǥ 
 

 N���� N����ǡ ��o��� ��� ������ ��o� 	����Ȁ�������� ������� ������� o� �����Ȁ��o���� �������� 
��� ������� ��� ����������� o� �oo� o������ ��o��� ��� ���� ��o ��v� ���� ����� �oo� Ȁ�o��Ǧ����� 
����oo� �o� �oo� ���������o� (1st Nov 2023 to 15th Nov 2023):  
             Total No. Challan issued-   60  
             Penalties Imposed-   Rs. 17,800 /- 
 

 �� ��������o� ��� �o������� o� 03 Novǡ ͳͳ Nov 2023 & 30 Nov’23 ��� �o��� ���� ͳͳ �oo� o����� 
��� �������� ��o� ����oo�Ȁ������ �o ����� ���� ȋ��
ȌǤ 
 

 N���� N���� ��� ���o ���o��� ���������o� o� ��o���� o� �&� �������� ��o�� ��� �o�� ��� ������� 
��� �o������� �&� ����� ������o���� �o ����o������ ����� �o� ����o��� o� ������� ��o�������Ǥ  
 

 �o��� ͳͳͳ �oǤ� o� �o����� ���� ������ �o� ��vo����o� o� �������� ��������o� ��� �o �o� �ov����� ��� 
�o��������o� ����� ���� ����� ���Ǥ �� � ������ǡ 20 ����� ��� �o� �ov���� ���� 
���� N�� ��� No����� 
��� ����� ������ �o ��������� ͻͳ �o��������o� ����� �o� ����������� �o ��� �o��������Ǥ 
 

 �������Ȁ��������� ���o ���o��� ������� ���o���� v�o����o�� ����� ȋ� & � ����� �����o��Ȍ ��o� (1st 
Nov 2023 to 15th Nov 2023)ǣ  

Total No. of Challan issued:  85 
 Penalty imposed- Rs. 69000/- 

 Encouraged use of Public Transport and Carpooling during Diwali week to reduce the vehicular emission 
and ease traffic congestion. 
 

 N���� N���� ���o ������� ������� �o���o���� o� ��� ������� o� ��� ���� ����� ��� �o ���� v������� 
���� ��� �������� ������o� �o��� ������� �������� ��� ������� �o�������� �������� ���o ��� ���Ǥ  
 

 N���� N���� ��v� o�������� ������ ��������� ���v�Ȁ�������� ��v��� � ����� “Swachh Diwali – 
Shubh Diwali” ���� �� ��� �o ������� ��� �������� o� ��o��� ��o�� ��� �o�����o� ��� ���o������ 
���� �o ��������� ����� ��� �o�����o� 	��� ������Ǥ 
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Weekly Action Taken Report for Air Quality Improvement in Bhopal  

 

Week Date 
 

Immediate Actions/Measures taken by Bhopal Municipal Corporation to tackle with Air 
Pollution 

Week 3 & Week 4 
16th Nov 2023 

to 30th Nov 
2023 

 ������� �o���o���� �o������� �� N���� N���� ����� �� ����� �����Ȁ�o��� �o ������ ���� NO ������� 
o� ��o����Ȁ����� �������� ��o��� ���� �����Ǥ 
 

 ����� �� 0Ͷ NoǤ� o� ���������� �������� �������� ���� ���������� ���o�� ��� ����ǡ ������� ���� 
�������� ������ ��o��� ͷ0 �� o� �o�� ��� ���ǡ ��� ��������� o� ���� �������� �������� ��� �o� 
��������� �o ͸0 �� ��� ���Ǥ No�ǡ ��� �o��� ������ o� ��� �o�� ����� ����o�Ǥ 2Ͷ0 �� ��� ���Ǥ ��� 
������� ��� ��� ����� ������ �������� �� ���o ����� �o�� �o ����� ��� �o���Ǥ  
 

 There is total 08 Water Sprinkler/Foggers (04-Truck mounted and 04 Tractor mounted) runs across the city, 
where each sprinkler sprinkled around 40 km of road per day, the frequency of each Water Sprinkler has 
increased to around 55 Km per day. Now, the total length of the road being sprinkled around 440 km per 
day.  
 

 ������� �o���o���� �� ���o ����� �o�� o� 2ͳ ���������� �o���o�� �o ����� �o�����o�� o������o�� o� 
����� ����������ǡ �������� o� �o��� ��� o���� �o������ �������� �o ������ ���� ��� �o�����o�Ǥ  
 

 Dedicated water tankers have been deployed for sprinkling of water on high dust generating areas. 
 

 No����� ���� ������ �o Public Works Department (Kolar Road Project & Bridge Division), Metro 
Rail Corporation �o ���� ��������� �������� �o �o���o� ��� �o�� ���� ���� ��������� �������Ǥ 
 

 N���� N����ǡ ��o��� ��� ������ ��o� 	����Ȁ�������� ������� ������� o� �����Ȁ��o���� �������� ��� 
������� ��� ����������� o� �oo� o������ ��o��� ��� ���� ��o ��v� ���� ����� �oo� Ȁ�o��Ǧ����� ����oo� 
�o� �oo� ���������o� ��������� (16th Nov 2023 to 30th Nov 2023):  
             Total No. Challan issued-   21  
             Penalties Imposed-   Rs. 20,700 /- 
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 �o��� ͳͷ NoǤ� o� �o��� ������� ��v� ���o ���� ���o��� ������� ͳ�� Nov �o 30�� NovǤ ������� ��� 
���������� Ȁ	oo� ������ o����� ��o ��v� ���� ����� �oo� Ȁ�o��Ǧ����� ����oo� �o� �oo� ���������o�Ǥ 
 

 N���� N���� ��� ���o ���o��� ���������o� o� ��o���� o� �&� �������� ��o�� ��� �o�� ��� ������� ��� 
�o������� �&� ����� ������o���� �o ����o������ ����� �o� ����o��� o� ������� ��o�������Ǥ  
 

 �������Ȁ��������� ���o ���o��� ������� ���o���� v�o����o�� ����� ȋ� & � ����� �����o��Ȍ ��o� (16th 
Nov 2023 to 30th Nov 2023)ǣ  

 Total No. of Challan issued:  59 
  Penalty imposed- Rs. 54,100/- 
 

 N�� �o���� o� �&� ����� �o������� ��� ������o���� �o ��o������� �������� (from 1st Nov 2023 to 30th 
Nov’23) is 2595.81 MT. 
 

 ��� ��v���o��� �o������o���ǡ ��o��� �������� ov�� � ������� o� 20 Nov 2023 ���� �������� �o�����o�ǡ 
��������� �o������o��� ��� ��������� o� �o�����o� �o���o� �o��� �o ��v��� ��� ��������Ȁ����o�� ����� 
�� �o������� ���������� �o� �o���o����� ��� ������ ���� �� ��� ��� �o�����o�Ǥ 
 

 ��� ��o��� �o�����o� �o�v���� �� ������ ������� o� 2ͳ�� Nov’23 ���� ��� ������� o� ����o� ���� 
���o�����o� ��� ���������� ��� ��� ����o� ���� o����� �o �������� � ��� �������� o����� �� ����� ���� 
�����o��Ǥ 
 

 ��o��� �o�����o� ������� ��������� ��� ����������� o� ��� ������� ������ ��o��� ��� ���� o� 22�� 
Nov’23Ǥ �� ���o �������� ��� �o����ǡ ������������o�ǡ ��������� o�������� ��� �� �o�����o� �o���o� �o��� 
ȋ�����Ȍ o�������� �o ����� ��� �o�����o� ��v�� o� ��� v������� ��� �� ��� v������� ��� �o� ��v��� ��� ��� 
�����������ǡ ���� � �������Ȁ��������� ���o ͷ000ȀǦ ���� �� ���o��� o� ����Ǥ  
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��������� 
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Joint Inspection conducted by officials of Nagar Nigam and Pollution Control Board on 07/11/2023 to identify 
sources/reason of sudden rising of AQI level of the city. 
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MoM of Joint Inspection conducted by officials of Nagar Nigam and Pollution Control Board dated 07/11/2023
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There are 04 No.s of Mechanized Road Sweeping Machines tirelessly working day and night to make the streets clean. This not only beautifies 
our city but also curbs the dispersion of harmful road dust particles, significantly improving the air quality.   

Earlier each machines sweeps around 50 km of road per day, but after passing the order by Hon’ble NGT dated 03.11.2023, the frequency of 
each Sweeping Machines has increased to 60 Km per day. Now, the total length of the road sweep approx. 240 km per day.  
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1st & 2nd Week Water Fogging Activities  
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3rd & 4th Week Water Fogging Activities 

There is total 08 Water Sprinkler/Foggers (04-Truck mounted and 04 Tractor mounted) runs across the city, where each sprinkler sprinkled 
around 40 km of road per day. After passing the order by Hon’ble NGT dated 03.11.2023, the frequency of each Water Sprinkler has increased 

to around 55 Km per day. Now, the total length of the road being sprinkled around 440 km per day.  
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There are 110 fountains have already constructed across the city runs daily, helpful to suppress the road dust 
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Notices issued to PWD (Kolar Road Project & Bridge Division) on 23 Nov 2023 to take appropriate measure to control 

Air Pollution  
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Notice issued to Metro Rail Corporation, Bhopal on 23 Nov 2023  to take appropriate measure to control Air Pollution  

31 1036



26 
 

 

 
Regular day to day Plantation or development of Green Belt at different locations 
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Efficiently day to day Waste Collection after Festival (Press Release dated 13 Nov 2023) 
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Immediately lifting of MSW just after festival (Press Release dated 13 Nov 2023) 
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Some random Challan receipt for Imposing Penalties/Spot Fines against the violation of Burning of Waste/Garbage 
(from 1st Nov to 15th Nov) 

 
                                            Date- 04 Nov 2023                                                                        Date- 09 Nov 2023             
 

 
                                  Date- 10 Nov 2023                                                                                   Date- 11 Nov 2023    
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Some random Challan receipt for Imposing Penalties/Spot Fines against the violation of Burning of Waste/Garbage 
(from 16th Nov to 30th Nov) 

 
                            Date- 18 Nov 2023                                                                                   Date- 21 Nov 2023    
 

 
                            Date- 23 Nov 2023                                                                                   Date- 24 Nov 2023    
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News Release for Imposing the Spot Fine against the violation of Burning of Waste and Restaurant Owners for using 

Coal/Wood based Tandoor or Bhatti 
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Pictures of Nagar Nigam Officials for Imposing Penalties on Food Outlets against Burning of Coal based Tandoor 
/Bhattis’s 
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Day to Day efficiently Collection of C&D Waste 
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Day to Day Collection, Transportation & Processing of C&D Waste 
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Some random Challan receipt for Imposing Penalties/Spot Fines against the violation of C&D Waste 
(from 1st Nov to 15th Nov) 

 
                            Date- 03 Nov 2023                                                                                   Date- 04 Nov 2023    
 

      
                             Date- 08 Nov 2023                                                                                   Date- 11 Nov 2023    
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36 

Some random Challan receipt for Imposing Penalties/Spot Fines against the violation of C&D Waste 
(from 16th Nov to 30th Nov) 

  Date- 20 Nov 2023   Date- 22 Nov 2023 

Date- 25 Nov 2023   Date- 27 Nov 2023 
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37 

Press Release dated 28 Oct’2023:- Suspension of Building 
Permission for not covering the under construction site 

with Green Net 

Press Release for imposing Spot Fines/ Penalties for Open 
Dumping or placing Uncovered C&D Material in open areas 

dated 27 Nov 2023 
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Urgent Meeting conducted at Divisional Commissioner Office; Bhopal dated 20/11/2023 due to rising the Air Pollution in the City 
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Minutes of the Meeting held on 20/11/2023, chaired by Divisional Commissioner to review the Status of Air Quality 

Improvement 
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The Bhopal Collector convened an urgent meeting on 21 Nov 2023 with the members of Petrol Pump Association and 
instructed all the petrol pump owners to maintain a PUC checking outlet at their fuel stations.  
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Bhopal Collector himself Inspected the arrangement of PUC Testing Centre on 22 Nov 2023 around the city. He also directed the Police, 
Administration, Municipal officials, and MP Pollution Control Board (MPPCB) officials to check the Pollution level of the vehicles and if 
the vehicles are not having the PUC certificate, then a challan/Penalties upto 5000/ - will be imposed on them. 
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43 
 

 

  
 

49 1054



44 
 

 
Regular ICE activity such as Public Awareness Drive to Promote Clean & Green Diwali organized on 10 Nov’23  
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Significant Improvement/Current Status of the AQI level (BHOPAL CITY) 
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Compliance Report against the order issued for the Case no.
687/2023   by the Hon’ble National Green Tribunal Principal

Bench, Delhi

Action Taken Report

Gwalior Municipal Corporation, Gwalior (M.P.)
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Status of Grant Received under NCAP and XVFC

104.9
7

Total Grant Received
(In Cr.)

72.87

Total Expenditure
(In Cr.)

92.58

Total Work Awarded
(In Cr.)

69.41

Total Grant UƟlized
(In %)

06.77

Work In Tendering
(In Cr.)

05.61

Work In Planning
(In Cr.)

 GMC has received incentive grant in FY 2022-23 against the air quality improvement in the FY 2021-22
 GMC has received incentive grant in FY 2023-24 against the air quality improvement in FY 2022-23
 Activity wise grant utilization is attached in annexure.

Grant Details

Financial 
Year Scheme Amount

(In Cr.)
Interest
(In Cr.)

2019-20 NCAP 10

2.26

2020-21 NCAP 51

2021-22 XVFC 6.5

2021-22 XVFC 
(IncenƟve) 7.35

2022-23 XVFC 20.25

2022-23 XVFC 
(IncenƟve) 7.54
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Source Apportionment and Vehicular Emission Study

 Pollution Control Board, Gwalior has Signed the MoU with IIT Kanpur to conduct source apportionment and
vehicular emission study within the municipal boundary of Gwalior.

 The study has been completed by IIT Kanpur and submitted the preliminary report mentioning the sources of air
pollution. Final report is yet to be submitted.

 The details of pollution sources are mentioned in the pie chart below;
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Weekly Action Report for Air Quality Improvement under 15th Finance
Commission

Week Date Activity Undertaken

Week: 1 01/11/2023 to 05/11/2023

 GMC has organised internal meeting to take necessary measures with immediate effects for air quality
improvement within the city.

 Dedicated ward level teams have appointed for the monitoring of waste burning, waste dumping, C&D
waste and construction activities within the respective wards and also issue challan for violation of SWM /
C&D waste rules.

 Increased the frequency of water fogging machine in commercial & public areas.
 Dedicated supervisors have been appointed for each sweeping/fogging machine for effective monitoring

of the activity.
 A dedicated team has been appointed for effective monitoring of sweeping/fogging machine through GPS

enabled system.
 Dedicated water tankers have been deployed for sprinkling of water on high dust generating roads.
 Instructed to all the civil contractors to sprinkling of water at their construction site and cover with green

net.
 Rs. 3000/- have been collected against the 01 nos. of challan issued for the violation of C&D waste rules.

Also, 02 nos. of construction sites have inspected for ensuring to cover the area with green net.
 8nos. of water fogging machines have covered an average length of 240 kms./day during the week.
 3nos. of road sweeping machines have covered an average length of 78 kms./day during the week.
 18nos. of water tankers have deployed for sprinkling of water on road to suppress the dust on high dust

generating roads during the week.
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Week: 2 06/11/2023 to 12/11/2023

 A meeting was held with all the concerned departments under the chairmanship of district collector and
reviewed action taken for air quality improvement.

 District collector has formed a committee of the officials from different departments for on-field assessment.
 Dedicated water fogging machine has been deployed at Maharaj Bada commercial area to suppress the

dust.
 Traffic department has restricted the entry of public & commercial vehicles (Tempo, Loading Vehicles) to

prevent from traffic congestion.
 PCB has notified the timing of burning crackers till 10 pm and use green crackers only.
 PCB has inspected the cracker market at mela ground and took action against 13nos. of shops for selling

crackers without green labels.
 Joint campaign of GMC, RTO and PCB has organised at different locations under the leadership of District

Collector for checking of vehicular emission.
 Joint campaign of GMC and Administrative department have inspected major construction sites (Airport,

Underground Parking, Residential Buildings etc.) to ensure the site is covered with green net and issued
challans on builders.

 8nos. of water fogging machines have covered an average length of 254 kms./day during the week.
 3nos. of road sweeping machines have covered an average length of 81 kms./day during the week.
 15nos. of water tankers have deployed for sprinkling of water on road to suppress the dust on high dust

generating roads during the week.
 Rs. 5.71 lacs have been collected against the 42 nos. of challan issued for the violation of C&D waste

rules. Also, 56 nos. of construction sites have inspected for ensuring to cover the area with green net.
 Rs. 17,700/- have been collected against the 35 nos. of challan issued for waste burning/waste dumping

and other violation of SWM rules.
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Week: 3 13/11/2023 to 19/11/2023

 Traffic department has increased the staff at Maharaj Bada for the betterment of the traffic and to restrict
the entry of public & commercial vehicles (Tempo, Loading Vehicles) effectively.

 A dedicated team along with vehicles & machineries have been deployed for collection of Cow-dug and
transport it to the cowshed for making byproducts.

 Redevelopment work of rotaries and traffic intersections points have started, and the work is under
progress.

 8nos. of water fogging machines have covered an average length of 237 kms./day during the week.
 3nos. of road sweeping machines have covered an average length of 75 kms./day during the week.
 21nos. of water tankers have deployed for sprinkling of water on road to suppress the dust on high dust

generating roads during the week.
 27 nos. of construction sites have inspected for ensuring to cover the area with green net.

Week: 4 20/11/2023 to 26/11/2023

 A meeting of city level implementation committee was held under the chairmanship of Divisional
Commissioner to review the implementation status of Micro Action Plan for air quality improvement.

 A meeting was held with the stakeholders under the chairmanship of Divisional Commissioner for
suggestion and necessary action to improve the air quality.

 Dedicated water jetting machines have been deployed to remove the dust from the trees, footpath and
road median.

 Construction of dust free road of Mahalgaon Pahadi and laying of paver blocks at chetak puri have been
started.

 Additional staff have been deployed for effective Implementation & monitoring of the tasks executing for
air quality improvement.

 8nos. of water fogging machines have covered an average length of 247 kms./day during the week.
 3nos. of road sweeping machines have covered an average length of 82 kms./day during the week.
 19nos. of water tankers have deployed for sprinkling of water on road to suppress the dust on high dust

generating roads during the week.
 Rs.1.92 lacs have been collected against the 92 nos. of challan issued for the violation of C&D waste rules.

Also, 40 nos. of construction sites have inspected for ensuring to cover the area with green net.
 Rs.18,650/- have been collected against the 44 nos. of challan issued for waste burning/waste dumping

and other violation of SWM rules.
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Week: 5 27/11/2023 to 30/11/2023

 Air Quality Management Cell held Internal meeting to review of action taken for air quality improvement.
 Construction of Eco-friendly Road (Gandhi Road) has been started and work in progress.
 Laying of paver blocks is in progress around Roop singh stadium.
 Laying of paver blocks at chetakpuri in under progress.
 Awareness for air quality improvement through GMC’s social media platforms, Banners, Posters and

announcements.
 8nos. of water fogging machines have covered an average length of 239 kms./day during the week.
 3nos. of road sweeping machines have covered an average length of 75 kms./day during the week.
 22nos. of water tankers have deployed for sprinkling of water on road to suppress the dust on high dust

generating roads during the week.
 Rs. 10,000/- have been collected against the 05 nos. of challan issued for the violation of C&D waste rules.

Also, 62 nos. of construction sites have inspected for ensuring to cover the area with green net.
 Rs. 4000/- have been collected against the 01 no. of challan issued for waste burning/waste dumping and

other violation of SWM rules.
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Annexures
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Scheme Code Component Activity Discription Total Fund 
Allocated File No. Work Order No. Date of Work 

Order
Total Value of 

Contract

Total 
Amount 

Paid

Total 
Physical 
Progress 

(In %)

Total 
Financial 
Progress 

(In %)

Remark

XVFC C&D1.1

To create multiple separate 
space/zones to handle 

C&D waste in the city and 
specify waste collection 

capacity in TPD)

Development of C&D waste 
Processing Facility along with 

necessary infrastructure
34400000 117/213/3

117/213/3/P-4

117/213/3/PIU/13
8 (Plant)

117/213/3/PIU/25 
(Infra)

25/08/2022,
27/01/2023 25382485 19382831 100.00 76.36

Done, Plant 
Commissioned 

and 
Infrastructure 

Developed

XVFC C&D1.2

Frame and implement 
policy for segregation of 

construction and demolition 
(C&D) waste and provide a 

network of decentralized 
C&D waste segregation 

and collection sites across 
the city.

Procured 2nos. 3DX Backhoe 
loader , 4 Dumpers, and 2 
nos. of Mini dumper for the 

C&D waste collection & 
Transportation from the city to 

processing facility.

21800000 117/21/3/3/P-
3

117/21/3/3/PIU/W
orkshop/1484 21-01-2023 21834800 21834799 100.00 100.00 Procured

XVFC CD2 Renewable Energy

Installation of 400kW Solar 
power Plant for the 

Operationof C&D waste Plant 
at Jalalpur

19600000 117/21/3/3/P-
2 117/21/3/3/PIU/55 06-03-2023 19573600 13269635 90.00 67.79 Installed

NCAP CB1.1 CAAQMS
2 nos. of CAAQMS installed 
at DD Nagar and Maharaj 

Bada by SPCB
24000000 - 654/HOPCB/PUR/

F-497/2021 29-12-2021 24000000 24000000 100.00 100.00 Installed, 
Operational

XVFC CB4.2 Infrastructure development 
(Laboratory/ AQM Cell

Agency Appointed for 
Transaction Advisory and 
Technical Assistance for 

NCAP

15000000 119/21/3/3 119/21/3/3/PIU/60 13-03-2023 47100695 1357011 100.00 2.88 Oppointed

XVFC DF2 Renewable Energy

Installation of 400kW Solar 
power Plant for the 

Operationof CBG Plant at 
Laltipara Cowshed

20000000 0 0.00 0.00 In Tendering

NCAP PO1.3

Creation of public 
awareness on pollution 

source and control 
measures

IEC/Awareness Campaign 
activity done by MPPCB 5000000 5000000 5000000 100.00 100.00 Activity Done

XVFC PO1.3

Creation of public 
awareness on pollution 

source and control 
measures

IEC/Awareness Campaign 
activity within the city 5000000 1500000 1500000 100.00 0.00

Activities 
executing 

through PRO 
office

XVFC RD1.2

End-to-end paving of roads 
along with black-topping 
and maintaining potholes 

free roads

Procurement of 2 nos. of 
Pothole repairing Machines 19600000 54/23/4/19 0 0.00 0.00 In Tendering

NCAP RD1.3
Regular cleaning of street 
surfaces and spraying of 
water to suppress dust.

Procurement of 3 nos. of 
water fogging machine 15000000 7/20/3/6

7/20/3/19/worksho
p/945.946 
(Amount 

15178820)

28-07-2021 15000000 15000000 100.00 100.00 Procured

XVFC RD1.3
Regular cleaning of street 
surfaces and spraying of 
water to suppress dust.

Procurement of 5 nos. of 
water fogging machine 24900000 189/21/4/19 GEMC-

511687730904887 17-05-2022 24905045 23668797 100.00 95.04 Procured

NCAP RD1.4
Remove road dust/silt 

regularly by using 
mechanical sweepers

Procurement of 3 nos. of 
Sweeping machine 30000000 8/20/4/19

8/20/4/19/worksho
p/853,

1/21/4/19/worksho
p/977

26-11-2020
26-12-2021 31319389 29478061 100.00 94.12 Procured

XVFC RD1.4
Remove road dust/silt 

regularly by using 
mechanical sweepers

Procurement of 5 nos. of 
Road Sweeping machine 44595000 190/21/4/19 190/21/4/19/works

hop/1483 45203 44595000 44595000 0.00 0.00

Machines will 
be delivered till 

dec. 20th 
(Amount 
Booked)

XVFC RD1.5 Introduce water fountain at 
major traffic intersection Construction of water fountain 20000000 10400000 10400000 100.00 0.00

Through Park 
Department 
(Payment in 

Process)
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Scheme Code Component Activity Discription Total Fund 
Allocated File No. Work Order No. Date of Work 

Order
Total Value of 

Contract

Total 
Amount 

Paid

Total 
Physical 
Progress 

(In %)

Total 
Financial 
Progress 

(In %)

Remark

XVFC RD1.7 Identify road stretches with 
high dust generation

Construction of Eco-Friendly 
Road at Roop singh Stadium 14600000 554/23/3/6 554/23/3/6/PIU/22

4 25-08-2023 12785937 0 40.00 0.00 Work in 
Progress

XVFC RD1.7 Identify road stretches with 
high dust generation

Construction of Eco-Friendly 
Road at RaceCorse Road 20200000 36/21/13/1 36/21/13/1/2 03-01-2023 19984115 8659292 60.00 43.33 Work in 

Progress

XVFC RD1.7 Identify road stretches with 
high dust generation

Construction of High Dust 
Generation Road at Mahal 

Gaon Pahadi
27600000 357/23/3/6 357/23/3/6/PIU/14

7 10-07-2023 11401025 2500000 25.00 0.00

Work in 
Progress 

(Payment in 
Process)

XVFC RD1.7 Identify road stretches with 
high dust generation

Construction of High Dust 
Generation Road at 

Chetakpuri (Paver Block)
10508223 553/23/3/6 553/23/3/6/PIU/23

0 25-08-2023 10508223 5081335 30.00 48.36 Work in 
Progress

XVFC RD1.7 Identify road stretches with 
high dust generation

Construction of CC road at 
Bio-CNG Plant 18100000 0 0.00 0.00 In Tendering

XVFC RD1.7 Identify road stretches with 
high dust generation

Construction of CC road from 
BSNL Head office to Patel 

Nagar
28400000 87/23/3/5 87/23/3/5/PIU337 06-10-2021 25001685 0 0.00 0.00 Work in 

Progress

XVFC RD1.7 Identify road stretches with 
high dust generation

Construction of CC Roads at 
multiple locations 309900000 As per List As per List As per List 309966912 309966912 100.00 100.00 Work Done

NCAP RD1.8 Create Proper Pedestrian 
Infrastructure

Laying of Interlocking Tiles at 
East Constituency 17873031 280/18/3/3 - - 18216150 18216150 100.00 100.00 Work Done

NCAP RD1.8 Create Proper Pedestrian 
Infrastructure

Laying of Interlocking Tiles at 
East Constituency 8048464 239/19/3/6 - - 8048464 8048464 100.00 100.00 Work Done

NCAP RD1.8 Create Proper Pedestrian 
Infrastructure

Laying of Interlocking Tiles at 
East Constituency 78505 245/19/3/6 - - 78505 78505 100.00 100.00 Work Done

XVFC RD1.8 Create Proper Pedestrian 
Infrastructure

Laying of Interlocking Tiles at 
15-Gwalior Constituency 31800000 7/22/3/6 4013 to 15 12-12-2022 31816721 31772744 100.00 99.86 Work Done

XVFC RD1.8 Create Proper Pedestrian 
Infrastructure

Laying of Interlocking Tiles at 
East Constituency 32300000 41/21/3/6

588, dated 
28/2/2022

4214, dated 
22/12/2022 
(revised)

28-02-2022 32287297 32274104 100.00 99.96 Work Done

XVFC RD1.8 Create Proper Pedestrian 
Infrastructure

Road Side Paving with 
interlocking Tiles 35900000 As per List As per List As per List 35947448 35947448 100.00 100.00 Work Done

XVFC RD1.8 Create Proper Pedestrian 
Infrastructure

Road Side Paving with 
interlocking Tiles 20800000 0 0.00 0.00 In Planning

XVFC RD1.9

All the canals/nullah's side 
roads should be brick lined. 

Proper plantation also 
carried out.

Development of Vertical 
Garden along the swarn rekha 

river
10000000 0 0.00 0.00 In Tendering

XVFC RD2.1

Greening of traffic 
corridors, open areas, 
gardens, community 
places, schools and 
housing societies

Development of Green Area 500000 Forest 
Department - - 480000 480000 100.00 100.00 Work Done

XVFC RD2.1

Greening of traffic 
corridors, open areas, 
gardens, community 
places, schools and 
housing societies

Development of Green Area 600000 Forest 
Department - - 600000 600000 100.00 100.00 Work Done

XVFC RD2.1

Greening of traffic 
corridors, open areas, 
gardens, community 
places, schools and 
housing societies

Development of Green Area 5700000 As per List As per List As per List 5700000 5700030 100.00 100.00 Work Done

XVFC RD2.2 Urban Greening with 
vertical garden

Development of Urban Forest 
at Old Bara Dumpsite Phase-

II
11900000 143/23/3/3 143/23/3/3 04-09-2023 11936635 0 20.00 0.00 Work in 

Progress

XVFC RD2.2 Urban Greening with 
vertical garden

Development of Urban Forest 
at Old Bara Dumpsite Phase-I 15400000 17/19/4/19 17/19/4/19/SBM/2

8955-28960 28-09-2019 15400000 14178621 100.00 92.07
Work Done. 

O&M period in 
Progress
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Scheme Code Component Activity Discription Total Fund 
Allocated File No. Work Order No. Date of Work 

Order
Total Value of 

Contract

Total 
Amount 

Paid

Total 
Physical 
Progress 

(In %)

Total 
Financial 
Progress 

(In %)

Remark

XVFC RD2.2 Urban Greening with 
vertical garden Development of Green Area 18031000 184/22/2/10 184/22/2/10/PIU/1

58 17-07-2023 18031000 4507750 70.00 25.00 Work in 
Progress

XVFC VE5.2 Development of Multi-layer 
parking

Construction of Multilevel 
Parking at Kampoo 13518362 116/15/3/3

116/15/3/6/4401 
(Amount: 

39100000)
13518362 13518362 100.00 100.00 Work Done

XVFC VE6.4
Steps for promoting battery 

operated vehicles like 
Erickshaw/ECart

Procured 12 nos. E-Vehicles 
for Municipal Officials 17200000 193/22/4/19 193/22/4/19/warks

hop/93 27-04-2023 17200551 17200550 100.00 100.00 Work Done

XVFC VE6.4
Steps for promoting battery 

operated vehicles like 
Erickshaw/ECart

Procured 21 nos of E-Tipper 
for door-to-door waste 

collection
17600000 50/22/4/19 50/22/4/19/worksh

op/162 12-05-2023 16827540 0 80.00 0.00 Yet to be 
delivered

XVFC VE6.4
Steps for promoting battery 

operated vehicles like 
Erickshaw/ECart

Procuremeent of E-Vehicle 0 0.00 0.00 In Planning

XVFC VE6.5 Charging infrastructure for 
E-vehicles

Installation of 7nos. Of 
Electric charging station 20000000 32/22/6/4 32/22/6/4/Elec. 45107 18012611.5 0 30.00 0.00 Work in 

Progress

XVFC VE6.5 Charging infrastructure for 
E-vehicles

Installation of Charging 
Infrastructure 20000000 0 0.00 0.00 In Planning

XVFC VE7.2

Prepare plan for 
improvement of 
infrastructure for 

decongestion of road

Repair & Maintenance of road 
median at South Constituency 9500000 74/19/3/3

175/19/3/3 9483943 9483943 100.00 100.00 Work Done

XVFC VE9.1
Prepare and implement 

zonal plans to develop an 
NMT network

Preparation of Master Plan of 
2 Zones 12000000 26/23/3/3 12000000 1000000 30.00 8.33 Work in 

Progress

1046952585 925844138.5 728700344
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MoM of the MeeƟng held on 7/11/2023 chaired by District Collector
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Monitoring CommiƩee Formed by District Collector to monitor the acƟvity undertaken for Air Quality 
Improvement
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MoM of the MeeƟng held on 20/11/2023 chaired by Division Commissioner
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Sweeping M achine in Public Area along with daily monitoring report
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Water Fogging in Public Area along with daily monitoring report
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Cleaning of Footpath and Commercial area Through Water Jeƫng Machine
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Photographic Evidence

Joint InspecƟon of GMC, District AdministraƟon and PCB to Act on Airport Authority for violaƟon of 
environmental Laws.
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Photographic Evidence

Joint InspecƟon of District AdministraƟon and GMC at Major ConstrucƟon AcƟviƟes and took acƟon for not 
covering the the construcƟon site with green net
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Photographic Evidence

Taken AcƟon on Contractor of Underground MulƟlevel parking for not covering the construcƟon area and 
voliƟon of environmental laws
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Photographic Evidence

Order Copy of Firecrackers for Diwali
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Photographic Evidence

List shopkeepers on which the acƟon has been taken by PCB for selling crackers without green labels.
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Photographic Evidence

Order Copy of Stubble Burning
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Photographic Evidence

Deployment of Ward level Team for M onitoring and Imposing F ines
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Manual Roadside / Street Sweeping and Cleaning
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Details of Fine imposed in the month of November for violaƟon of SWM Rules
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AIR QUALITY INDEX (AQI) OF NCAP CITIES OF 
MADHYA PRADESH (CAAQMS Data) 

 

(WITH PROMINENT POLLUTANT) 
 

S.No. Date Bhopal Gwalior 

1. 01/11/23 POOR (227) (PM2.5) POOR (221) (PM2.5&O3) 

2. 02/11/23 MODERATE (200) 
(PM2.5) 

POOR (240) 
(PM2.5) 

3. 03/11/23 POOR (211) (PM2.5) POOR (206) (O3&PM2.5) 

4. 04/11/23 POOR (218) 
(PM2.5) POOR (252) (O3&PM2.5) 

5 05/11/23 POOR (261) (PM2.5) POOR (270) (PM2.5) 

6 06/11/23 POOR (236) (PM2.5) POOR (286) (PM2.5&10) 

7 07/11/23 MODERATE (195) 
(PM2.5) 

POOR (289) 
(PM2.5) 

8 08/11/23 MODERATE (180) 
(PM2.5&10) 

POOR (239) 
(PM2.5&10) 

9 09/11/23 MODERATE (195) 
(PM2.5) 

POOR (222) 
(PM2.5) 

10 10/11/23 MODERATE (198) 
(PM2.5) 

POOR (248) 
(PM2.5&10) 

11 11/11/23 MODERATE (163) 
(PM2.5&10) 

MODERATE (169) 
(O3,PM2.5&10) 

12 12/11/23 MODERATE (169) (PM10) MODERATE (147) 
(O3,PM2.5&10) 

13 13/11/23 POOR (288) (PM2.5) POOR (291) (PM2.5) 

14 14/11/23 POOR (263) (PM2.5) POOR (282) (PM2.5) 

15 15/11/23 POOR (209) (PM2.5) POOR (288) (O3,PM2.5) 

16 16/11/23 POOR (259) (PM2.5) POOR (274) (O3,PM2.5) 

17 17/11/23 POOR (271) (PM2.5) POOR (295) (O3,PM2.5) 

18 18/11/23 VERY POOR (301) (PM2.5) POOR (266) (PM10,PM2.5, 
O3) 

19 19/11/23 VERY POOR (317) (PM2.5) POOR (232) (PM10,PM2.5) 

20 20/11/23 POOR (269) (PM2.5) POOR (236) 
(PM10,PM2.5, O3) 

21 21/11/23 POOR (266) (PM2.5) POOR (271) 
(PM10,PM2.5,O3) 

22 22/11/23 POOR (291) (PM2.5) POOR (263) (PM2.5,O3) 

23 23/11/23 POOR (227) (PM2.5) VERY POOR (306) 
(PM2.5,O3) 

24 24/11/23 POOR (269) (PM2.5) VERY POOR (301) 
(PM2.5,PM10) 

25 25/11/23 POOR (254) (PM2.5) POOR (277) 
(PM10,PM2.5,O3) 

26 26/11/23 POOR (240) (PM2.5) POOR (242) 
(PM10,PM2.5) 

27 27/11/23 POOR (212) (PM2.5) POOR (227) 
(PM10,PM2.5) 

28 28/11/23 MODERATE 
(177)(PM2.5) 

MODERATE (198) (PM10. 
PM2.5) 

29 29/11/23 MODERATE (156) (PM 10, 
PM2.5) 

POOR (296) 
(PM10,PM2.5) 

30 30/11/23 MODERATE (151)(PM2.5) POOR (208) 
(PM2.5) 
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31 01/12/23 MODERATE (106)(PM2.5) SATISFACTORY (93) 
(PM10) 

32 02/12/23 SATISFACTORY 
(88)  (PM2.5) 

MODERATE (166) 
(PM10,PM2.5) 

33 03/12/23 MODERATE (140)(PM2.5) POOR (236) (PM2.5) 
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